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MINISTRY OF COMMERCE AND INDUSTRY

{Department of Commerce)
NOTIFICATION

New Delhi, the 24th May, 2006
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by Section 17 of the Export (Quality Control and Inspection)
Act, 1963 (22 of 1963), the Central Government hereby
makes the following rules to further amend the Export of
Basmati Rice (Quality Control and Inspection) Rules, 2003,
namely -—

1. (1) These rules may be called the Export of Basmati
Rice (Quality Control and Inspection) (Amendment) Rules,

(2) They shall come into the force on the date of
their publication in the Official Gazette.

~ 2:Inthe Export of Basmati Rice (Quality Control and
Inspection) Rules, 2003, in rule 2(d) (iii), after Explanation
2, the following Explanation shall be inserted, namely:—

“‘Explanation 3 : Super Basmati is declared as
approved evolved Basmati under this Act for the

. 'purpose of export.”
[F. No. 6/2/2000-EI & EP)
M. V.P.C. SASTRY, Jt. Secy.

Note :—The principal rules were published in the
Gazette of India Extraordinary, vide S.0 68(E) dated the
23rd January, 2003 and subsequently amended vide
§.0.No. 1139 dated 15th May, 2004 and S.0. No. 716 dated
SthMarch, 2005.

Printed by the Manager, Govt. of Indis Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.





